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(iii) REPORTED DEMOLITION OF SHOPS IN 
SHASTRI BAZAR IN SOUTH DELRI 

SHRI K. GOPAL (Karur): Madam, 
I am thankful (0 you for having allow-
pd me to speak on this important 
matter. On the 20th August, 1978, the 
Police and the qRPF swung into sUdden 
action in the Shastri Bazar market in 
South Delhi and pulled down IOO-odd 
shops or that market. It was shocki~ 
that the shopkeepers were given no 
prior notice. They were not even given 
time to remove their goods and their 
belongings. All these shopkeepers were 
puor vegetable sellers. They have been 
deprived of all their belongings and 
means of livelihood. 

The Shastri Market serves the needs 
of s('vpral resirlen1ial colonies in South 
D€'lhi and the demolition of the market 
has caused immense inconvenience to 


